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ORDER
(DATE OF HEARING: 17.6.2008)

The petitioner seeks approval for incentive for the year 2004-05 for the transmission
system in Western Region, in terms of the Central Electricity Regulatory Commission

(Terms and Conditions of Tariff) Regulations, 2004.

2. Heard representative of the petitioner. None present for the respondents.



3. Reply to the petition has been filed by M. P. Power Trading Co. Ltd. (MPPTCL) as
successor of the first respondent. MMPTCL in its reply, referring to para 9 of the order
dated 28.12.2005 in Petition No. 88/2002, has submitted that Member-Secretary, WRPC
has issued availability certificate for the period 2004-05 without consulting the Western
Region beneficiaries. In this regard, the petitioner has clarified that the availability
certificate was issued by Member-Secretary, WREB, on 13.9.2005, before the said order

dated 28.12.2005.

4, In the interest of transparency, we direct that Member-Secretary, WRPC shall
furnish a fresh certificate of availability, latest by 31.7.2008, in accordance with the
procedure specified under the said order dated 28.12.2005. In case the respondents have
any objection to the fresh certificate so issued by the Member-Secretary, they may file their

objections before the Commission latest by 20.8.2008.

5. List this petition for further direction on 26.8.2008.

Sd/- sd/- sd/-
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